21.02.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

1.ITA 378/2004 COMMISSIONER OF INCOME TAX,DELHI RAHUL CHAUDHARY
VS.M/S MGF INDIA LTD. SATYEN SETHI
ARTA TRANA PANDA
GARGI SETHEE

2.ITA 76/2007 COMMISSIONER OF INCOME TAX,DELHI RAHUL CHAUDHARY
VS.M/S MOTOR AND GENERAL FINANCE SATYEN SETHI
LTD. ARTA TRANA PANDA

GARGI SETHEE

COURT NO. 25
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE J.R.MIDHA

1. MAC.APP 821/2017 BAJAJ ALLIANZ GENERAL A.K. SONI
CM APPL. 33274/2017 INSURANCE CO. LTD. R.K. PANDEY
CM APPL. 33275/2017 DEVKI NADAN KUMAR & ANR. P.S. JHA

COURT NO. 16
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 A.M.

1.W.P.(C) 7414/2017 ASSOCIATION OF SCHOOL VENDORS TANMAYA MEHTA, S.ANAND
& ORS.VS.CENTRAL BOARD OF SECONDARY AMIT BANSAL
EDUCATION & ORS. MANISHA SINGH
ISHA KHANNA
ANAM AHMED
2.W.P.(C) 10052/2017 PARENTS-STUDENT WELFARE ASSOCIATION GAUTAM NARAYAN
VS. THE DIRECTORATE OF EDUCATION AMIT BANSAL
& ANR. MANISHA SINGH

HIGH COURT OF DELHI
20" FEBRUARY,2018 REGISTRAR (LISTING)
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I.A. 9585/2017
In CS(COMM) 556/2017

AT 10.30 A.M.

O.M.P. 18/2017
I.A. 13032/2017

O.M.P. (T) (COMM.) 101/2017
I.A. 14596/2017

O.M.P. (T) (COMM.) 104/2017
I.A. 14671/2017

O.M.P. (T) (COMM.) 105/2017
I.A. 14788/2017
I.A. 14787/2017

ARB.P. 654/2017
I.A. 11965/2017

ARB.P. 655/2017
I.A. 11967/2017

ARB.P. 656/2017
I.A. 11970/2017

ARB.P. 657/2017
I.A. 11972/2017

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 29
HON'BLE MS. JUSTICE MUKTA GUPTA

UPL LIMITED
Vs. PRADEEP SHARMA & ANR

*khkkkkkkkk

COURT NO. 20 (Os - B)

HON'BLE MR. JUSTICE NAVIN CHAWLA

GAMMON INDIA LIMITED
Vs. AMBIENCE PRIVATE LIMITED

BHAYANA BUILDERS PVT LTD
Vs. ORIENTAL STRUCTURAL
ENGINEERS PVT LTD

SUDHA GUPTA
Vs. PNB HOUSING FINANCE
LIMITED & ANR.

BHAYANA BUILDERS PVT.LTD
Vs. CENTRAL PARK
INFRASTRUCTURE DEVELOPMENT
PVT.LTD

MANISH ANAND

Vs. FIITJEE LTD.

MANISH SINHA
Vs. FIITJEE LTD.

BIRENDRA KUMAR
Vs. FIITJEE LTD.

GAURAV KUMAR
Vs. FIITJEE LTD.

AMIT SIBAL, RAJESHWARI, ADITYA
GUPTA, TAHIR A.J., KUMAR
CHITRANSHU, J.SAI DEEPAK,
AVINASH K.SHARMA

ABHAY RAJ VARMA, ASHISH JOSHI
VISHAL NAUTIYAL, P.K.AGRAWAL
MERCY HUSSAIN, TANYA SHARMA

GAURAV MITRA, SIMRAN BRAR,
DEVINA SEHGAL, MEDHAVI SINGH
DEVESHI MISHRA, SHRIYA RAY
CHAUDHURI, ANJALI DWIVEDI,
SUNIL CHANDWANI, RAVI CHANDNA
BINDIYA LOGAWNEY, SADHNA SHARMA
SUKANYA LAL, SATYAM BHATIA

YAKESH ANAND, NIMIT MATHUR,
AJAY UPPAL, NISHANT MAIDASANI

GAURAV MITRA, SIMRAN BRAR,
DEVINA SEHGAL, MEDHAVI SINGH,
DEVESHI MISHRA, SHRIYA RAY
CHAUDHURI, ANJALI DWIVEDI

SUNIL CHANDWANI, RAVI CHANDNA
BINDIYA LOGAWNEY, SADHNA SHARMA
SUKANYA LAL, SATYAM BHATIA

MANISH SHARMA, MAYURI RAGHUVANSHI,

VYOM RAGHUVANSHI, NINAD DOGRA
MUKESH M. GOEL, ARTI RAWAT

MANISH SHARMA, MAYURI RAGHUVANSHI,

VYOM RAGHUVANSHI, NINAD DOGRA
MUKESH M. GOEL, ARTI RAWAT

MANISH SHARMA, MAYURI RAGHUVANSHI,

VYOM RAGHUVANSHI, NINAD DOGRA
MUKESH M. GOEL, ARTI RAWAT

MANISH SHARMA, MAYURI RAGHUVANSHI,

VYOM RAGHUVANSHI, NINAD DOGRA
MUKESH M. GOEL, ARTI RAWAT
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ARB.P. 658/2017
I.A. 11974/2017

ARB.P. 659/2017
I.A. 11976/2017

ARB.P. 682/2017

ARB.P. 814/2017
I.A. 15007/2017

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

MURLIDHAR
Vs. FIITJEE LTD.

VIKAS GUPTA
Vs. FIITJEE LTD

SUDHA GUPTA
Vs. PNB HOUSING FINANCE
LIMITED & ANR.

NARAYAN CHANDRA BISHAL
Vs. FIITJEE LTD.
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MANISH SHARMA, MAYURI RAGHUVANSHI,
VYOM RAGHUVANSHI, NINAD DOGRA
MUKESH M. GOEL, ARTI RAWAT

MANISH SHARMA, MAYURI RAGHUVANSHI,
VYOM RAGHUVANSHI, NINAD DOGRA
MUKESH M. GOEL, ARTI RAWAT

YAKESH ANAND, NIMIT MATHUR,
AJAY UPPAL, NISHANT MAIDASANI

MANISH SHARMA, MAYURI RAGHUVANSHI
VYOM RAGHUVANSHI, NINAD DOGRA
MUKESH M. GOEL, ARTI RAWAT
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